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MINISTRY OF FINANCE
{Ceatral Board of Direct Taxes)
NOTIFICATION
New Delhi, the 29th October, 1979

- INCOME-TAX

SO. 608(E} —In exercise of the powers conferred by sec-
tion 295 of the Income-tax Act, 1961 (43 of 1961{
Central Board of Direct Taxes he’reby makes the fol]omng
rules further to amend the Income-tax Rules, 1962, namely :-—

L. (1) These rules may be called the Income-t
Amendment) Ruoles, 1979, me-tax  (Sixth

10 (2] They shall come into force on the ist day of April,

2 In the Imcome-tax Rules, 1962, in Appenhx IT,—
(1) in Form No. },—
(a} in Annexure C, in Part I, in Sub Part B—
(i) in ttem 2. for sub-item (k), the foll -
shall be substituted, namely — oing subitem
"(k) Reserve or provision for bad and  doubtful
debts {other than provision for bad and doubtful
debts referred to in section 36(1)(viia)])™;

(i) in item 3,—
{A) for sub-item (g), the following sub-item shail be
substituted, namely :—

(&) Expcndnurc by way of paymept to associations
and institutions for carrying out rural develop-
meat programme or for training of pemona fer -
implementing such programmes—Sec, 35-CCA” ;

{B) sub-items (k) to (r) shall be re-lettered as sub-
items (1) to {s) and beforz sub-item (1)
re-fettered, the following sub-item shall be in-
sorted, namaly —

“k) Provision for bad and doubtful debis—
Sec. 36{1)(viia)”; .

{&) in Annexure F, in Part T,

(i) items 2 to 5 shall be re-numbered as dterms 3 to 6
and before item 3 as so re-numbered, the follow-
ing item shall be inserted, namely :—

“2, Donations for scientific research or rural deve-
lopment—80-GSGA™:

3
(i} ifems 6 to 13 shal] be re-numbered as items § to
15 and before item 8 as so re-numbeared, the fol-
lowing item shall be inserted, namely :—

“7. Profits and gains from business of growing
mushrooms—80-JJTA™,
(2} in Form No. 2,—

(a) in Annexure D, in Part I, in Sub-Part B, in item 3,
for sub-item (g}, the following sub- item sha]l be
submtuted namely :—

¥

“(g) Expenditure by way of payment to associaticn{
and institutions for carrymg ont rural dcvclopm‘cnt
programmes or for training of persoms for im-
plementing such programmes—S8ec 35CCA™; W

(t) in Annexure G, in Past 1,—

(i) items & and 9 shall be re-numbered as items 9
and 10 and before item 9 ag s0 1e- rmmbered the
following 1tcm shall be inseried, namely :—

“3, Profits and gams from business of prowing
mushrooms—380JIA” ;

(i) iterme 10 to 13 shall be re-numbered as items §2
to 15 and before item 12 as so re-numbered, the
following item shall be inserted, namely —

R O Profcsmonai income of anthors of text bocks
in Indian languagcs—SOQQA”

(3} in Form No. 2A, in Annexure B, in Part I, ilems 4
to 6 shall be renumbered as items $ to 7.and before item S
a3 5o re-numbered. the following jtem shall be inserled,
namely ;—

_ “4, Donations for scmntlﬁc rasearch or rural develope
mént—BOGGA” - .

(4) in Form No. 3, in Annexare D, in Part I, items 4 to 9
shall be re-numbered as items 5 to 10 and before item 5 a3 -
30 re-numbered, the following “itern shall be inserted,
namely —

“f, Donattons for scientific research or rural develop-
ment—80GGA" ;

(5} in Form No. 3A; in Am:lexurc C in Part 1, in Sub.
Part B, in item-3, for sub-item (g), thc followfng sub-item
shall be aubsnhlted namely :— . S

“g} Expenditure by way of payment to associations and
institutions for carrying out rural development pro-~
grammes or for training of persons for implementing .
such programmes—sec. 35CCA”, -

.{No. 3047 /F. No. 142(8)/79-TPL}
3. N. SHENDE, Secy.
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